
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 1343/2024 
 
IN THE MATTER OF: 
 
HARISH YADAV  APPLICANT 
 VERSUS  
STATE OF UTTAR PRADESH & ORS  RESPONDENT(S) 

 INDEX 
Sl. No. Particulars Pages 

1.  Reply On Behalf of Respondent No.3-Ghaziabad 
Development Authority along with supporting Affidavit. 

 

2.  ANNEXURE P/1: -True copy of Revised Layout Plan 
Sanction/Approval bearing No. 742/Zone-5/2013-14 
dated 16.04.2014 issued in favour of M/s Aggarwal 
Associates Promoters Ltd. for Integrated Township 'Aditya 
World City', Village Shahpur Bamhet, Ghaziabad 

 

3.  ANNEXURE P/2: - True copy of Letter No. 
315/E.E./Zone-5/2017 dated 04.12.2017 issued by to M/s 
Aggarwal Associates (Promoters) Ltd. 

 

4.  ANNEXURE P/3: - True copy of Completion Certificate 
dated 29.12.2023 issued vide Letter No. 190/Enforcement 
Zone-5/2023 in respect of Integrated Township 'Aditya 
World City' 

 

 
  THROUGH 

 
Date:10/07/2026 

Place: New Delhi   

 
  Priyanka swami 

Advocate 
Standing Counsel for the State of U.P. 

F-13, Jangpura, New Delhi 110014 
E-mail: advpriyankaswami@gmail.com  
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